FORM B PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
INDO-KRISHNA GREEN FIELDS LIMITED

> |PARTICULARS DETAILS
1|Name of corporate debtor Indo-Krishna Green Fields Limited
2 Date of incorporation of corporate 24/10/1994
debtor
3 Authority under which corporate debtor [Registrar of Companies, Mumbai,
is incorporated / registered Under The Companies Act, 1956
4 Corppratg Identity No. / Limited Liability CIN : U99999MH1994PLC082316
Identification No. of corporate debtor
5 Agg;?sasl 22}22 (r;gnrs]te)*rgfd C%tﬁc;:tgd 4th Floor, Gupta Tower, Temple Road, Vivil
gebm';’ y P Lines, Nagpur - 440001 MS BHARAT
6 Date of 'closure of Insolvency 07/02/24
Resolution Process
Liguidation commencement date of
! corporate debtor 21i02124
Name and registration number of the |Name : Charudutt Pandhrinath Marathe
8|insolvency professional acting as Registration No.: IBBI/IPA-001/1P-
liquidator P00350/2017-18/10651.
: s Address : Gomed, 915, Khare Town,
9. f;dgcij;?:rsegr:n(ljitﬁtmh:lgg;?de liquidater; as Dhar_ampeth, Nagpur-440 010.
e-mail : CharuduttM@yahoo.co.in.
Charudutt Pandhrinath Marathe
10 Address and e-mail to be used for Address : Gomed, 915, Khare Town,
" |correspondence with the liquidator Dharampeth, Nagpur-440 010.
, e-mail : irp.indo.krishna@gmail.com
11. |Last date for submission of claims 29/03/24

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, Mumbai has
ordered the commencement of liquidation of the Indo-Krishna Green Fields Limited on
07.02.2024. The stakeholders of Indo-Krishna Green Fields Limited are hereby called upon to
submit their claims with proof on or before 29-03-2024 (30 days from the publication of the
Public Announcement on 28-02-2024), to the liquidator at the address mentioned against item
No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate

Persons) Regulations, 2016, shall be deemed to be submitted under section 38. These Forms
are available at https://ibbi.gov.in/en/home/downloads;, — ’
7 =il
Name and signature of liquidator : Charudutt Pan&nn th Marathe.
Date and place: : 27.02.2024, Nagpur.
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[Shrihari Shashikant Pargaonkar]
@ Recovery Officer - 1
DEBTS RECOVERY TRIBUNAL NAGPUR
COPY To:-
Bank Of India

At Hudkeshwar at Plot No. 1, Kadu Nagar, Hudkeshwar Road, Nagpur

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
INDO-KRISHNA GREEN FIELDS LIMITED

:I. PARTICULARS DETAILS

0.

1 |Name of corporate debtor Indo-Krishna Green Fields Limited

2. | Date of incorporation of 24/10/1994
corporate debtor

3. | Authority under which Registrar of Companies, Mumbai,
corporate debtor is Under The Companies Act, 1956
incorporated / registered

4. | Corporate Identity No. / CIN : U99999MH1994PLC082316

Limited Liability Identification

No. of corporate debtor

5. | Address of the registered 4th Floor, Gupta Tower, Temple Road,

office and principal office (if | Vivil Lines, Nagpur - 440001 MS BHARAT

any) of corporate debtor

6. | Date of closure of Insolvency |07/02/2024

Resolution Process

7. |Liquidation commencement |21/02/2024

date of corporate debtor

8. | Name and registration number | Name : Charudutt Pandhrinath Marathe

of the insolvency professional | Registration No.: IBBI/IPA-001/IP-

acting as liquidator P00350/2017-18/10651.

9. |Address and e-mail of the Address : Gomed, 915, Khare Town,

liquidator, as registered with | Dharampeth, Nagpur-440 010.

the Board e-mail : CharuduttM@yahoo.co.in.

10. |Address and e-mail to be used | Charudutt Pandhrinath Marathe

for correspondence with the | Address : Gomed, 915, Khare Town,

liquidator Dharampeth, Nagpur-440 010.

e-mail : irp.indo.krishna@gmail.com

11. |Last date for submission of | 29/03/24

claims

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench,

Mumbai has ordered the commencement of liquidation of the Indo-Krishna

Green Fields Limited on 07.02.2024. The stakeholders of Indo-Krishna Green

Fields Limited are hereby called upon to submit their claims with proof on or

before 29-03-2024 (30 days from the publication of the Public Announcement

on 28-02-2024), to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means

only. All other creditors may submit the claims with the proof in person, by

post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process,

the claims submitted by such a stakeholder during the corporate insolvency

resolution process under the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016,

shall be deemed to be submitted under section 38. These Forms are available

at hitps://ibbi.gov.in/en/home/downloads.

Name and signature of liquidator : Charudutt Pandhrinath Marathe.
Date and Place: : 27.02.2024, Nagpur.
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